THE HIGH COURT OF MANIPUR
AT IMPHAL £t

NOTIFICAT 1.'0_ N
- Dated, the 26th™ April, 2018.

»

No HCM/ 1/96/BENCH/ (,{;;;f’\ iy As gdlrected ¢t is hereby lnformed <

2 h'
- to all the Iearned counsel and roncerned partles that the Division Bench

_comprlsmg of, Hon’ble The Actlng Chcef Justlce and the Hon’ble Mr. Justlce Kh.
3 'Nobln Slngh will sit at 2 P.M. and the respectwe Slngle Benches will sit at

10.30 A.M. on 30/4/2018(Monday) Gl

. ke
S | ( R.K. Memcha Devi )

: o REGISTRAR (Judl)

Copy to :- : : ;

1. The Advocate General, Govt. of Manipur. ~ *
2. The Govt. Advocates, Govt. of Manipur.
- 3. The Registrar (Admin), High Court of Manipur. : : '
4. The President, High Court Bar Assomabon Mampur ‘ :
5. The President, AMBA, Manipur: } ; }
6. All the Jt. Registrars, High Court'of- Mampur : :
7. All the Deputy Registrars, High Court ‘of Manipur.
8. The Principal Secretary to Hon'ble the Acting Chief Justice, High Court of Manipur.
9. ‘All the Assistant Registrars/L.R.O. ok Grade Stenographer, High Court of Manipur.
10.The P.S. to.Hon'ble Mr. Justice Kh.'Nobin Singh. . ,
W Registrar General, High Court of Manipur.
€ System Anaiyst High @ouot of Maniptir for uploading the same to the ofﬁcual
' website. ;

. 13. All the Superintendents, ngh Court Jf Manipur.
14. The Court Masters High Court of Mampur

15. Guard Fule/Order Book/Concerned file.
16. Notlce Board

For kind information and =~
circulation to the learned members

A~

( RK. Memcha Devi )
REGISTRAR Judl




